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Memorandum by the Cenfral Govern-

ment Employees, Mukundnagar, Pune

rogarding sale of tenements to the
occupants

6944. SHRI R. K. MHALGI: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether he has paid a visit to
the Flood affected Central Government
Servants’ colony at Mukundnagar, at
Pune (Maharashtra) in the first week
wof December, 1977 and the Chairman
of the said colony had submitted a
memorandum with regard to their de-
mands of sale of Tenements to occue
pants;

(b) what action have Government
taken in respect of the sald memo-
randum; and ’

(c) if no action has so far been
‘taken thereon, the reasons thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c). A letter dated
4th December, 1977 was recelved from
the Association of Floog Affected Cen-
tral Government Employees request-
ing for the relaxation in the terms
of sale of quarters. The decision to
sell the quarters at Mukundnagar,
‘Pune to the original occupants was
‘taken as @ apecial case and the terms
of sale of those quarters have already
‘been ' decided. It is not possible to
relax the terms of sale.

70
Basic Amenities in new colomios in
‘ Deli

6945. SHRI RAJ KESHAR SINGH:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether his attention has been
drawn towards news item entitled
‘Action threat by new colonies’ pub-
lished in the ‘National Herald’ dated
25th March, 1978;

(b) 1if so, reaction of the Governe
ment thereto; and

(c) steps taken or being taken by
the DDA to provide civic amenities
and other services in the new colo-
nies?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (¢). Yes, Sir. Civic
amenities like street 1lighting, drink-
ing water, community latrines, roads
and streets have already been provi-
ded in all the Resettiement Colonies.
Tented schoolg are being replaced by
pucca buildings and in some of the
colonies buildings have already come
up. Land has already been allotted
to the Delhi State Industrial Deve-
lopment Corporation in many Re-
settlement colonies for construction of
community indusirial sheds. The
existing J. J. Resettlement colonies
have been transferred to the Muniei-
pal Corporation of Delhi.





